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anticles can be distributed eitheronthe same
day or the next day.

[ Transiation]

SHRIHARISINH CHAVIDA (Banaskan-
tha): Mr. Speaker, Sir, my constituency
Banaskantha is on Pakistan border. It has
not received rains. For lack of rains agricul-
ture has adversely been affected and noth-
ing has grown in the area. Situation in the
area is bad. Bav, Tharaj, Radhanpur, San-
talpur Diudhar and Dhanera tehsils of the
area did not receive rain at all. Underground
water derived through wells and tubewells is
saline and is not potable. Though the State
Government made arrangements for suppiv
of drinking water through tops but al' the
villages have not been provided with the
facility. Therefore, for months at a stretch
water is not available for drinking and bath-
ing purposes. So there is need for supply of
drinking water.

Sir, for lack of industries there is lot of
unemployment in is my constituency. Fod-
der is not available for cattle. In the prevail-
ing conditions, the State Government or the
Government of India should make arange-
ments for drinking water and fodderfor cattle.
Jobs are 1o be provided to unemployed. If
these are not made available to the people
then starvation conditions will be created in
the area. Therelore, through you, | urge the
Govemnment of India to make arrangements
for providing drinking water and jobs for
unemployed, to save people from starvation.

SHRI HARADHAN ROY (Asansol): Mr.
Speaker, Sir, in my constituency Asansol
there are more than 150 coal mines. In my
Constituency consisting of seven assembly
segments public sector iron, steel and rail
factories are located. R is big commercial
and industrial area, but the telephone facili-

work has not yet started on the exchange.
Telephone system is not lkely to improve
without Commissioning a digital exchange
there. Therefore, it is requested that a digital
exchange may be set up soon. And till digital
exchange is set up, telephone system is not
going to improve. | also request that an
improvement should also be brought about
in the functioning of telephone system in
Asansol, Durgapur and Burdwan districts.

SHRILAKSHMI NARAIN MANI TRIPA-
THI (Raiserganj): Mr. Speakar, Sir, | thank
you forgiving methetime to speak. Through
you, | would ke to drawthe attention of the
hon. Minister towards non-regularisation of
services of employees who have been
working for a long time in census depart-
ment, of Uttar Pradesh. Despite order of
High Court on the write petition of these
employees, their services have not been
regularised.

Sir, through you, | request the hon.
Minister of Home Affairs to  regularise the
services of those employees working on
casual basis for long time like bonded
labourers. First the services of these em-
ployees be regularised and only after this
the remaining vacant posts be filied through
fresh recruitment.

[English]

SHRI DWARKA NATH DAS
(Karimganj): Mr. Speaker, Sir, | am to draw
your attention that for the last 8 years, grow-
ing of ‘Buro Paddy’ in the low-lying areas of
set back due to drought and floods; specially
in 1990-91, the loss is so heavy that the
farmers could not sustain it and as a result
they arein amiserable plight. The matter has
been referred to the Hon. Prime minister,
Govemment of India initially on 11.4.1990
and subsequently to the Govemment of
Assam, Despair for appropriate action. But
to this day, nothing ha been done by the
State Government to amefiorate the sommow

of the farmers. Through Agriculture is mainly
a State Subhect, Centre cannot shirk its

responsibility altogether. | propose that a



